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backward classes, and scheduled castes and 
tribes? 

SHRI B. N. DATAR: NO, Sir; except when 
the promotion has to be on the' basis of an 
examination. 

SHRI BHUPESH GUPTA: May I know, Sir, 
whether the Government is aware of the 
demand among the government employees 
that the so-called division between Upper 
Division Clerks and Lower Division Clerks 
should be abolished and that the Upper 
Division Clerks should be treated  as 
Assistants? 

SHRI B. N. DATAR: So far as these two 
divisions of clerks a^e concerned* may I 
invite the attention of the hon. Member to the 
fact that whenever vacancies have to be filled 
in, 50 per cent, are filled from direct recruits 
and 50 per cent, by departmental candidates 
and, therefore, there is scope for promotion 
from Upper Division Clerks also to 
Assistants' grade. 

SHRI BHUPESH GUPTA: May I know, 
Sir, having regard to the work that the Upper 
Division Clerks do, why the Government are 
not putting them—these Upper Division 
Clerks— in the category of Assistants, parti-
cularly when the Government themselves are 
saying that they can take 50 per cent, from 
that category. 

SHRI B. N. DATAR: These things are 
entirely different from the question. 

 

t[PooL FOR    TEMPORARY PLACEMENTS 

•220. SHRI RAM SAHAI: Will the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether the work of forming a pool 
for temporary placements of brilliant scientists 
has been started; and 

(b) if so, what is the number of persons 
absorbed in the pool and how many of them 
are holding Indian qualifications? ] 

 
f[THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI B. N. 
DATAR): (a) and (b). A Special Recruitment 
Board has been constituted to make selections 
which are expected to be finalised soon.] 

 
SHRI B. N. DATAR: Sir, I would like to 

invite the hon. Member's attention to the 
Notification published in the Government 
Gazette in October 1958. Therein full 
particulars had been given in this respect. 
These officers who are appointed to the Pool 
will be attached to Government Departments, 
semi-industrial enterprises, National 
Laboratories, Universities, scientific 
institutions or to some other institutions 
depending on the requirements and their 
qualifications and experience. 

 
t[ ] English translation. 


